T I TEM NO. 18 COURT NO. 13 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I.A Nos. 10-12/2011, I.A Nos. 13-15/2012 in Civil Appeal No(s) .
9142-9144/ 2010
RAM S| ROVANI TRI PATHI AND ORS. Appel | ant (s)
VERSUS
STATE OF U. P. AND ORS. Respondent ( s)

(for inpleadnent and inpl eadnent as petitioner)

Date : 08/10/2014 These applications were called on for hearing
t oday.

CORAM :
HON BLE MR. JUSTICE V. GOPALA GOWDA
[I N CHAVBER]

For Appellant(s)
Vi nod Kumar Tewari, Adv.
K. L. Janjani, Adv.

=¥

For Respondent (s) Vi kas Bansal, Adv.
Gaur av, Adv.

Anuvr at Shar ma, Adv.

s 55

Ravi ndra Kumar, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Al'l the aforesaid interlocutory applications shall be listed

before a regul ar Bench for hearing along with nain natters.

(VI NOD KUMAR) (MALA KUVARI SHARMA)
COURT MASTER COURT MASTER
Signature Not Verified
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Vi nod Kumar
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